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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE. CHENNAI

Appeal No.,l0 of 2023 (SZ)

S. Ramraj

Vs

State Level Environment Impact Assessment Authorie (SEIAA),

State Level Expert Appraisal Committee (SEAC)
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

Appeal No.40 of2023 (SZ)

S. Ramraj.

S/o. Sri. Shanmu_earaj.

7/98. South Street. Gundampatti.
Varaganum. Savalpatti post.

Thiruvenkadam. Virudhunagar - 6261 40
Ernail.raibluerne tal99 r7 cnrail.com
Mobile No. 9486635146

Vs

l. State Level Environment Impact Assessment Authority (SEIAA),
Rep. by its Member Secretary,
3rd Floor, Panagal Maaligai, No.l, Jeenis Road.
Saidapet, Chennai - 600 015.
Email: seiaamstn@gmail.com
Phone No. 044-24359973

2. State Level Expert Appraisal Committee (SEAC),
Rep. by its Chairman,
3rd Floor. Panagal Maaligai, No.l, Jeenis Road,
Saidapet Chennai - 600 015.
Email : seacchairmantn@gmail.com

Phone No. 044-2435997 3.

... RESPONDENT

... APPELLANT
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FILED ON BEH ALF OF SEIAA - TAMIL NADUCOUNTER AFFIDAVIT

THE l'r a Nd 2,d RESPONDENTS

I. Deepak S. Bilgi. I.F.S.. Age 44 1'ears u'orking as Member Secretary. State

Level Environment hnpact Assessment Authority, Tamil Nadu (SEIAA-TN) har ing

office at Third Floor. Panagal Maaligai. Saidapet. chennai 600015 solemnly affirm

and sincerely state as follows:

l. I am filing this counter affidavit on behalfofthe lsr & 2nd Respondent/SEIAA-TN

herein and as such I am well acquainted with the facts and the circumstances of the

case from the records available in this offrce'

2. I deny the averments and allegations stated in this Appeal No'40 of 2023 except

thosethatarespecificallyadmittedhereunderandputtheapplicanttostrictproofof

the same.

Nadu.

4. I respectfully submit that; the proposal was placed in 400'h meeting State Expert

Appraisal Committee (SEAC) meeting held on f l'08'2023 (ANNEXURE f)'

Thedetailsoftheprojectfurnishedbytheproponentareavailableinthewebsite

(parivesh.nic.in). The proposed quarry/activity is covered under Category "Bl" of

Item 1(a) "Mining Projects" of the Schedule to the EIA Notification' 2006'

Based on the presentation & documents fumished by the PP' the SEAC noted the

i. An educational institution, namely, PSR Engineerin'g college, with 5800 Nos'

ofstudents & 500 teachers' is located very close (within 500m) to the proposed

quarry. Further, 1800 students are staying in the college hostel'

ii. It is also noted that based on the Writ Petitions filed in the Hon'ble High Court

against operation of mines in the area' the Hon'ble High Court had appointed

Pifl llSt$il0il lljl{0ilfl . IX
Mdl$i ltlo.l, J€cA Roro

llrr llyl

sau4€t CherrEi . l5

3. It is respectfully submitted thatl the project proponent Thiru' S' Ramraj has applied

tostateLevelEnvironmentlmpactAssessmentAuthority-TamilNadu(SEIAA-

TN)forobtainingEnvironmentalClearancefortheProposedactivityofquarry

roughstone,Jelly&graveloveranextentofl'28'5HectareofPattalandcomprised

in S.F.Nos. 2Oil3A, 38, 20g/llA, lB' 210/1Al' lA2' lA3 & 2ll/3A1 3A2 of

Appayanaickenpatti Village, Vembakottai Taluk' Virudhunagar District' Tamil

following:



an Advocate Cornrnissioner to inspect the site and gir,e a repo(. The

Commission appointed by the Courr had inspected site and submitted detailed

report to the Court stating. among others. that "The stafFof the college and the

counsel for the college had shoun several broken u.indou glass panes and

shoun cracks in several buildings but without expertise and assistance of a
structural engineer and other experts to _qauge the effect of explosion and its

impact on the buildings it is not possibre for me say anything on the subject.

however on 09.07 -2021 we could hear explosive noise between 5 pm to 6
pm while inspecting near the workshop building in pSR Engineering college".

iii. There are considerable number of structures located nearby.

iv. Besides, the proposed site is also surrounded by the presence of fireworks and

Vaippar fuver.

v. The proposed mining activity involves blasting.

Hence considering the above facts, the committee decided not to recommend
the proposal.

5. I respectfully submit that: subsequently. the proposal was placed in 615rhAuthority
meeting held on 30.08.2023. The authority noted that this proposal was placed for
appraisal in 4001h meeting of SEAC held on 1 1.0g.2023. The committee decided not
to recommend the proposal (ANNEXURE 3).

In view of the above, SEIAA (state level Envionment Impact assessment Authority

- Tamil Nadu) accepts the decision of SEAC and decided to request the Member
Secretary to grant rejection retter to the proponent as per the 400rh Meeting of
SEAC held on 11.08.2023.

(ANNEXURE 3).

Hence, this file may be closed and recorded

6. I respectfully submit that; The petitioner has submitted the request for re-appraisal of
file vide letter dated on 16.09.2023 (ANNEXURE 4).

In this connection, a reply letter was sent to project proponent vide SEIAA-.IN
F/.No.9l34iRAl2022 dated06.10.2023 which states that , your proposar was placed in
400'h meeting of sEAC herd on l l.0g.2023. Based on the presentation & documents
fumished by the PP, the SEAC noted the following:

Seoehry
vrmilil0il lilpl0 t$$tiltlil ttJri0ilIY
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L An educational institution. namell . PSR Engineering Colle-ee. l ith 5800 Nos. ol'

students & 500 teachers. is located very close (uithin 500rn) to thc proposed

quarry'. Further. 1800 students are sta) ing in the college hostcl.

2. lt is also noted that based on the Writ Petitions filed in the I-lon'ble FIigh Court

against operation of mines in the area. the Hon'ble High Courr had appointed an

Advocate Commissioner to inspect the site and give a report. The Commission

appointed by the courr had inspected site and submitted detailed report to the

Court stating. among others. that "...The staff of the college and the counsel for

the college had shown several broken window glass panes and shown cracks in

several buildings but without expertise and assistance ofa structural engineer and

other experts to gauge the effect ofexplosion and its impact on the buildings it is

notpossibleformesayanythingonthesubject,howeveron0g.0T.202lwecould

hear explosive noise between 5 pm to 6 pm while inspecting near the workshop

building in PSR Engineering College".

3. There are considerable number of structures located nearby'

4.Besides,theproposedsiteisalsosurroundedbythepresenceoffireworksand

Vaippar River.

5. The proposed mining activity involves blasting'

Hence, considering the above facts, the committee decided not to recommend the

proposal.

Further, the proposal was placed in the 651't Authority meeting held on

30.08.2023. The authority noted that this proposal was placed for appraisal in 400s

meeting of SEAC held on 11.08.2023 and SEAc has not recommended the proposal'

Subsequentlyafterdetaileddeliberations,Authoritydecidednottogranttheproposal

for the grant of Environmental clearance. Further. the Authority rejected, closed and

recorded this proPosal.

Meanwhile, you have resubmitted the request for re-appraisal of file before SEIAA-TN'

Inviewoftheabove,herebyitisinformedthattherejectedproposalswillnotbere-

considered for appraisal at SEIAA / Tamil Nadu'

MefltcrSesehry
tr{ytt0lil{flit tllptfi ltl[$ffilt tljtli0ilfl. n
%m!d l@i lrht, Jst| R8d.

S*io4 OEflC . l5
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Therefore. humbll' pral'ed that this Hon'ble Tribunal rrav be pleased to record and

pass orders as this Hon'ble Tribunal ma1' deem to fit and proper in light of the facts

and circumstances of this case and thus renderjustice.

Solemnly affirmed at Chennai on

this l5'h day of December 2023 &
Signed his name in my presence

FIRST & SECOND

RESPONDENT

BEFORE ME

,,,.,4

CRETARY

SEIAA-TN

rrn un rryrrffinffin ffirolr. n.ftgd td. t{o.i, Jsrt R6d,ja6apd. gldmai. ,s
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State Expert Appraisal Committee (SEAC)

Minuter of 4OOi meetinLof th€ State Expert Apprairal Committee (SEACI held on

11.08.2023 (Friday) at SEIAA Conference Hall. 2d Floor. Panatal Maligai. Sai&pet.

Chennai 6OO 0]5 for con ation of Mini ProiectJ.

Confirmation of Earli€r Mlnutej

The minutes of the 3996 JEAC meeting held on lo.@.2o23 uaere <irarlated to ttre
Memberr in advance and al there arc no remartr. the conrmlttee decided to confirm

the minute.

Agcnda No:4OO{l

(File No: 9B4nO22)
eroposea Ro.gh Stone, Jelly & Grauel quarry lease over an extent of 1.29.5 Ha at
tF.Nos. 2O7l3A" 38. 209 AlB. 2toltAl, lA2. tA3 & 2il,/3At. 3tc or
Appayanaickerpattl Mllage. vemb.kdtai raluk Mrudhunagar Dirtrict Tanil Nadu by
Thiru-S.Ramraj - rq Erwironrnentar crearance. ($A/Tl.I/MtN/42grnnaB,
Dated:22.05.2O23)

The proposal was placed in 4ooh meeting of sEAC held on lr.0g.2o23. The details of
the project fumilhed by the proponent are avairable in the webrite (parivesh.nicin).

The IEAC noted the fotlowing

I' The hoject Proponent. Thiru. S.Ramraj har applied for Environmental clearance
for the proposed Rough stone . Je[y & Graver quarry reare over an extent of
l-28.5 Ha at 5F'Nor.2o7l3A. 38. 2o9lrA.rB. 2lolrAr. rA2. rA3 & 2[/3AI. 3A2
of Appayanaickenpatti Vi[age. vembakottai raruk. Virudhunatar Dirtrid. Tamil
Nadu.

2' The proposed quarry/activity is covered under category "Br- of ltem r(a) -Minrng

Proiecti' of the Jchedule to the EIA Notification. 2006.
Ba*d on the presentation & documents fumished b,y the pp. the SEAC noted the
follorrri ng:

l. An educationar institution. namery. psR. Engneering colege. with 5goo Nos. of
studentr & 5OO teachen. ir located very clore (within 50Om) the propored
quarry. Further. l80O JtudentJ are rtaying in the col lege hortel.

MEM 1 CHAIRMAN
SEAC- TN

ltlrfl0flrY n
t{r

orEod 
l,la&at, l{at , J€st

SEAC -TN
fittr
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2. lt is also noted that based on the Writ Petitions filed in the Hon'ble High Court

against operation of mines in the area, the Hon'ble HiSh Court had appointed

an Advocate Commissioner to insPect the site and Sive a rePort. The Commission

appointed by the Court had inlpected site and tubmitted detailed rePort to the

Court stating. among others. that "...The staff of the college and the counsel for

the colleSe had lhown severat broken windcur Slals PaneJ and tho,n crackt in

rweral buildingr but without expertire and aJrirtance of a ,tructural engineer and

other experts to gauge the effect of explosion and it! impact on the buildings it

ir not posible for me say anything on the rubiect. however on O9'O7'2021 we

could hear explorive noire between 5 pm to 6 pm while intPecting near the

worlshop buildlng in PSR Engineering College'.

3. There are considerable number of structure, located nearby'

4. Besides. the proposed site is alro surrounded by the pretence of firerporks and

Vaippar River.

5. The proposed mining activity involver blasting.

Hence. conrklering the .bo/e faal the committe€ decided not to recommerd the

propool.

Atenda No: 4OO-02

(Ftle No: 9295nO22)
propoted Rough Stone quarry lease over an extent of 2.oo.oHa at JF.No, 755 (Part) of

Panctrakhipuram Mllage, Hosur Talul* Kri$naglri Dirtrtct Tamil Nadu bry

Thiru.5.M-Hari6 . for Environrrntal Gearance. (SlA/TNA{llv496536l2O23, DEit€dz

13.o7.2023)

Theproposalwasplacedin4o@meetrngofSEACheldonll.08.2o23.Thedetailsof

the project fumished by the proponent are avallable in the webtite (pariverh.nic'in).

The JEAC noted the follorrving

l. The hoiect Proponent. Thiru.s.M.Harifi has applied for Environmental clearance

for the propored Rough Stone quarry lease over an extent of 2'0O'0Ha at SF'No'

755(Paft)ofPanchakhipuramVillage.HosurTaluk'KrishnagiriDinrict.Tamil

Nadu.

2 The proposed quarry/activity is covered under Category 'Bl' of lt (a) 'Mining

2 CHMEMB
SEAC- TN

' Member Secretarl

fltilt0lilltlu lIp[(1 illtlllltlll AUIlt0ll

SEAC -TN
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u\t'

NTINUTES

65I't MEETING

STATE LEVEL ENI"VIROI\IMENT IMPACT

ASSESSMENT AUTHORITY.TAMIL NADU

Date:30.08.2023



lo
. MINUTES OF THE 65IT MEETING OF TIIE STATE Lf,YEL EI\TYIRONMENT TI,IP,ICT

ASSESSMENT AUTHORTTY HELD ON 30.08.2023,

Agendr

No

Descriptioo

Confirmation of the minutes of the

650s meeting ofthe Authority held

on 28.08.2023.

Proposcd Rough Stone, Jelly &

Cravcl quarry leasc ovcr an e ent

of 1.28.5 Ha at SF.Nos. 207l3A,

38. 209/lA.lB. 210/lAt, !A2,

lA3 & 2l lBAl. 3A2 of

Appayanaickcnpani Village,

Vembakonai Talulq Virudhunagar

Districi Tamil Nadu by

Thiru.S.Ramraj - for

Environmental Clearance.

( s!.A/TN/M rN/42977 I n02f)

The minutes of the 650s meeting of the Authority

held on 28.08.2023 was conlirmcd.

Thc authority noted that this proposal was placed

for appraisal in 400D mecting of SEAC held on

I1.0E.2023. Based on the presentation &

documents furnished by fie PP, tlrc SEAC noted

the following:

l. An educationat institution, namcly, PSR

Engineering Collc2e, with 5tffi Nos. of gudents

& 500 teachcrs, is locatcd very closc (within

500m) to the proposcd quarry. Further, 1800

students are saying in the college hostcl.

2. It is also notcd that bascd on thc Writ Pctitions

filed in thc Hon'ble High Courr against

operation of min6 in thc arca, thc Hon'blc High

Coun had appointcd an Advocate Commissioner

to inspect the site and give a report. Thc

Commission appointcd by the Coun had

inspectcd sitc and submitted daailed repon to

the Court stating, among otheE, that *...The

staff of the collcge and thc counsel for thc

college had shown scvcral brokcrt window glass

panes and shown cracks in scvcral buildings but

without expertisc and assistancc of a souctural

SEIAA-TN

S&ewy
ln r!!tJ$:llll ilril0RrrY TI

9t34

)

at

The Action taken on the decisions

of the 6506 mccting of thc

Authority hetd on 28.08.2023.

The Membcr Secretary informcd thd 650th

Minutcs uploadcd in Parivcsh website and action

taken rcport will be putup ensuing mccting.

b)

TARY ER

MioutesFile No.

I



il

explosion and it's impacl on the buildings it is

not possible for me say anything on the subject,

however on 09.07.2021 we could hear explosive

noise between 5 pm to 6 pm while inspecting

near lhe workshop building in PSR Enginecring

College".

3. There are considerable number of structurcs

located nearby.

4. Besidcs, the proposed site is also sunounded by

the prcsence of lircworks and Vaippar River.

5. The proposed mining activity involves blasting.

Hence, considering the above facts, thc Committee

decided not to recommend the proposal.

In vicw of thc abovc. SELAA acc€pts the decision

of SEAC aod decided to requot dle Membet

S€cretary to grant rcjcction letler to the proponcnt

as per the 400th Meeting of SEAC held on

I 1.0E.2023. Hencc, this file may be closed and

recorded.

engineer and other experts to gauge the effbct o

Mearber
tYy/mil,fl0t1

N

)

hoposed Rough Stone quarry lease

over an extcnt of 2.00.0Ha al

SF.No. 755(Part) of

Panchaksh ipuram Villagg Hosur

Taluh Krishnagiri District Tamil

Nadu by Thiru,S.M.Harish - for

Environmental Clearance.

(SWTNMIN/43 6s16D023')

9295 The authority noted thar the subject was appraiscd

in the 400b SEAC mecting held on I1.8.2023.

SEAC has fumished its recommcndations for

granting Environmental Clearancc subject to the

conditions stated thert in.

Aftcr dcuiled discussions, thc Authority taking into

account thc necommendations of S EAC and also the

safety aspccts and to cnsw€ sustainablc, scicntific

and systematic mining, decided to grant

Environmcntal Clearancc for tbc quartity of

3,0t,472mr of Rough rtole up to thc depth of

miniag 45m BGL rnd the .rDuEl perk

ARY

,tllI ttyft
ca'gd

.15 SEIAA-TN
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'rHtRt'.1)EEP..\K S. tl .GI. l.r.S
\IE\IBER SECRETARY

STATE LEvEL E\VIRON}IENT IMPAC'I'
ASSESSMENT AUTHORITY-TAMILN.ADI
lrd l l,,t-r- Panagal Nlaaligai.
\o.l. .lcenrs Road. Saidapet

Chennar-6000 i5
Phone \o.044-243 59973

Fax No. 044-24359975

Tc,

Thiru. S.Ramraj

S/o.Sri Shanmugaraj

7/98,South Street , Gundampafti

Varagaur. Sevaipatti Pos

Thiruvendadam

Virudhunagar - 626 140

Sir.

Sub: SEIAA-'I N- - Proposal seeking Environmental Clearance for Proposed Rough

Stonq Jelly & Gravel quarr) lease over an extent of 1.28.5 Ha at SF.Nos.

207/3A. 38. 209/lA.lB, 210/lAl. lA2. lA3 & Ztl/3A1, 3A2 of
Appayanaickenpani Village. Vembalionai Taluh Virudhunagar District Tamil

Nadu by Thiru.S.Ramraj - under I (a) Mining projects of the schedule ofthe EIA

Notification. 2006 - nor recommended - rejected-Application Closed and

Recorded - Regarding

Ref: l. Online Proposal No. S lA,,iTNil\4lN 142977112023. Dared:22.05.2023.

2- Minutes of rhe 400d SEAC meering held on I 1.08.2023.

3.Minutes of the 651"' SEIAA meeting held on 30.08.2023.

I invite your kind attention to the relerence ciled above, rvherein the application

received lrom Thiru.S.Ramraj for Environmental Clearance for Proposed Rough Stone, Jelly

& Gravel quarry lease oyer an extent of 1.28.5 Ha ar SF.Nos. 207/3A. 3B.. 209i lA,l B,

210/lAl, lA2, lA3 &2ll/3{1,3A2 of Appayanaickenpatti Village, Vembakotrai Taluk,

Virudhunagar District, Tamil Nadu.

MemhrSocrehrv
lTlrt tflrt trvrtoilfl flfl t[1pt0 l$t$fiilt lt,ffotfl . ilprad tgEd, tht, Je{A Ru.

Sdep6( CiilC. ,ts

IL

Lcrter -\o.SEL{A-'l'\iF.\o.9134/RL/2022 daled : 07.09.2023.



l3

'l hc propos.]l rras placcC in 1(il)"' rlrcettng ol \l \(' hclJ on ll (1ti:(r:r Ba\ed ('n lh'

prc:cntatii)n Ai doiunrcrts fi:rri:l:cC h1 :hc PP.:hc \l \( r.'t!-.1 :hc 1i i!"irrrl3

i. An cducational institution. namcll. I)\ll l:ngrrrccrrng ( ollegc. rrith 5ti(10 \trs. oi sludents

& 500 teach!,rs. is located \eD closc 1\\irhin :l)()Dri kr th(- prrrptltsd quarr.1. Furthcr. i8(10

sludents arc sta)'ing in the college hoslcl.

2. lt is also noied thar based (]n the \\ rit Petitions filcd in the I l,.rn'ble lJigh court against

operalion of mines in the area. the Hon'ble High Coun had appointed an Advocate

Commissioner to inspect the sile and give a repoi. The Commission appointed by rhe Courl

had inspected site and submitred detailed reporr to the Coun $ating, among olhers' thal

"...The staff of the college and the couns€l for the college had shown sevsral broken

windowglasspanesandshorrtcracksinseveralbuildingsbutwithoutexPefiiseand

assistanc€ ofa structural engin€ef and other expens to Eauge the effect ofexplosion and it's

impaa on the buildings it is nor possible for me sa1'anfhing on the subject however on

09.O? 2OZl we could hear explosive noise between 5 pm 10 6 pm u'hile inspecling near the

workshop building in PSR Engincering College".

3. Therc are considerable number of stnrctrres located nearby

4. Besides, the proposed site is also surrounded by rhe prcsence of fireworks and Vaippar

River.

5. The proposed mining activity involves blasing.

Hcnce, considerilg the above frcts, the Committet d€cidcd not to rccomDend the

pmporel.

Further,theproposalwasplacedinthe55lnAuthorirymeetingheldon30.08.2023vide

refercnce 3d cited. The authorit) noied thal this proposal uas placed for appraisat in 4001h

mecting ofSEAC held on I1.08.2023 and SEAC has not recommended rhe proposal'

tn view of the above, SEIAA accepts dre dccision of SEAC and decided to requesl the

Mernber Secretary to granr rejection lener to the proPonenr as per the 400& Meeting of SEAC

held on I 1.0E.2023.

Hence,lheabove.mentionedfileisRejc*ted,closedandre<ordedeccordingly

I'ER T

Itfiytl

SEIAA-TN

1

HffiN",,,,,,
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'rHlRt .t)f EP {K S. Br t_(;t. t.f .s
\It]\TIIT,R SECRET.\I{\

t+

STATE LEvEL E}"\'IRO\}IE\T I}IPACT
A SSESS]\TE\T A L THORITY-TA}IILNADT'
:rd [:loor. I'anaeal \laaligai.
No.l. Jeenis Rtrad, Saidapet

Chennai-60001 5

Phone No.044-24359973

Fax No. 044-24359975

l'o

Sir,

Sub: SEIAA-TN - Environmental Clearance - proposed Rough Stone, Jelly &
Gravel quarry lease over an exent of 1.28.5 Ha at SF.Nos. 207 RA\ 3E,,

209/lA.lB. 210/lA t. lA2, lA3 & 2nt3{l. 3A2 of Appayanaickenpani

Village, Vembakoflai Talulq Virudhunagar Disrrict Tamil Nadu by

Thiru.S.Ramraj Proposat seeking EC was rejected by SEIAA _ pp request

for Reappraisal - Regarding.

Onf ine Proposal No. SIA/TN,MIN /42977I/2023. Datd:22.05.2023.

Your applicarion submined for Environmenral Clearance dated:

30.05.2023.

Minures of 400s SEAC meeting hcld on I 1.08.2023.

Minutes of 65ln SEIAA mee*ing held on 30.0g.2023.

Your request letter for Reappraisal dated: 24.08.2023.

Your request lener for Reappraisal dared: 16.09.2023.

I invirc kind attention Io the reference rn cited above where in you have submitted
application for the Proposed Rough Stone, Jelly & Gravel quarry lease over an exrent of l.2g-5
Ha at SF.Nos. 207/3A. 3B.. 209/lA.lB, ZtOltAt, tA2, lA3 & 2tt/3A1, 3M of
Appayanaickenpani Village. Vembakonai Taluk, Virudhunagar Disrricr, Tamil Nadu.

x.orh

rltttfytt
Ifi0fl[. tt

L€trer \o. sulA.{-T\/F.\o.9l3,liR4/?022 dared: 06.10.2023

Thiru. S.Ramraj

S/o.Sri Shanmugaraj

7/98,South Street . Cundampani

Varagaur. Sevaipani Pos

Thiruvendadam

Virudhunagar - 626 140

Ref: l.
?.

J.

4.

5.
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ln this connection. )our proposal uas placcd in'100'i' r:tt'ering c'l SI."\( hcld on ll 08 l02i'

llascd on rhe presentation & docunlcnts frrrn ished b] thc PP thc S Ir '\(' notcd the l'ollo* ing:

,1. An cducational instilurion. namcll. PSR lingincering (.trllegc' rrith :1t00 \os, ol

students & 500 teachers- is locatcd \eD close (\ithin j00m) to the prLrposed quan) '

Funher. 1800 studcnts arc sla) ing in lhe collegc hoslcl'

2. Ir is also noted that based on the Writ Petitions filed in the llon hle High Coun against

operationofminesinthearea.theHon.bleHighCourthadappointedanAdvocate

Commissioner to inspect the site and give a repon' The Commission appointed b)' the

Court had inspected site and sllbmitted detailed report to lhe Court stating' among

others, that "...The slaffoflhe college and the counsel for the college had shown several

brokan window glass panes and shown cracks in several buildings but rlithout expertise

andassistanceofastructuralengineerandotherexpertstogaugetheeffectofexplosion

andir,simpaclonthebuildinSsitisnorpossibleformesayan).thingonthesubject.

however on 09.07 '2021we could hear explosive noise between 5 pm to 6 pm while

inspecting near the workshop building in PSR Engineering College"'

3. There are considerable number of structures located nearby'

4. Besides, the proposed site is also surrounded by the presence of frreworks and Vaippar

River.

5. The proposed mining activity involves blasting'

Hence, considering lbe rbove frcq the Committee d€cided Dot to recommend the

prop6.l.

Furthet, rhe proPosal was placed in the 65ln Authority meeting held on 30'08'2023'

The authority noted that this proposal u'as placed for appraisat in 400rh meeting ofSEAC held

on 11.08.2023 and SEAC has not recommended the proposal subsequently afrer detailed

deliberations, Audrority decided not to grant the proposal for the grant of Environmental

Clearance' Furrher, the Authority 
'ejected' 

clos€d and recorded this proposal'

Meanwhile, you have resubmitted the request for re-appraisal of file vide ref 5'h & 6fi cited

before SEIAA-TN.
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In view ofrhc above. hcrebl. it is inlirrmed rhar rhe rejecrctt proposals will not bc re-considered

for appraisal at SEIAA/ Tamil Nadu'

l'he receipt ('l-lhc lr'tlcr mar be aclnorr lc'dgcd'
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